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referred to our Ministry. We have given our 
consent that it should be taken up for 
discussion during this session so that we 
shall get fresh ideas from hon. Members 
which should be useful for a proper re-
appraisal of the Fourth Plan. 

MR. SPEAKER : There have been 
already so many questions. 

SHRI SAMAR GUHA : For relief and 
food of the Bangia Desh refugees, as per the 
note circulated by Rehabilitation Ministry. 

MR. SPEAKER : All roads go to that! 

SHRI SAMAR GUHA: About three 
thousand crores are required, but so far only 
Rs. 30 crores have been received from the 
foreign countries. I want to know whether 
as a result of the additional burden regarding 
food and relief relating to Bangia Desh 
refJgees, our Plan will be reappraised and 
re-drafted. If not, we want to know how 
this provision will me met. 

SHRI MOHAN DHARIA : At the time 
of the reappraisal the difficult situation 
created by the influx of refugees will no 
doubt be taken into consideration. 
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THE MINISTER OF FOREIGN 
TRADE (SHRI L. N. MISHRA): (a) and 
(b). No, Sir. The Government of India 
have decided to give ad-hoc excratia grants 

to Indian Nationals and Indian Companies 
whose properties had been seized by the 
Govemmment of Pakistan during Indo-
Pakistan Contlict of September, 1965. Full 
details of the claims duly supported by 
documentary evidence have been called for 
from the parties concerned. The payments 
will be made as and when the verification of 
the claims is completed. 
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'831. SHRI G. VENKArtwAMY: 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether Government have taken a 
decision in regard to introducing commer-
cials on Television; 

(b) if so, the nature of the decision 
taken; and 

(c) when this is likely to start 1 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI DHARAM BIR 
SINHA) : (a) No. Sir. 

(b) and (b). Do not arise. 
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SHRI PILOO MODY : When they say 
'r-'o', they really mean 'Yes: 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRIMATI NANDINI 
SATPATHY) : That may be applicable only 
to the hon. Member. 

~ ~o i~: <m ~r garr? 

,,~ ~)q~: ilTft;tit, ~ ~r ~r 
prl 

Pun:hase of Indian Films by FiDlaDd 

'832. SHRI M. SATYANARAYAN 
RAO : Will the Minister of FOREIGN 
TRADE be pleased to state: 

(a) whether Finland has offered to buy 
Indian films for e~hibition through her 
television net-work ; 

(b) if so, the total number of filmtl f(p 

be purchased : 

(c) the cost of rums ; and 

(d) the mode of payment 1 

THE MINISTER OF FOREIGN 
TRADE (SHRI L. N. MISHRA): (a) to 
(d). A statement is laid on the Table of the 
the House. 

Statemelll 

(a) and (b). Ten fthm have been select-
ed by the Finnish Broadcasting Companyj 
TV, Helsinki, for exhibiting on its TV net-
work in Finland. 

(c) and (d). US '1300 for each film will 
be paid for first telecastiag and US $650 
for the second telecasting and the payment 
will be made in ft ee foreign e~change 
through the normal bankinl channels. 

SHRI M. SATYANARAYANA RAO: 
From the statement it appears that the 
films have only been selected. My question 
is whether they have been bought. 




